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PUBLIC NOTICE
Pursuant to Section 75 of the LLP Act,2008 and Rule 37 (3) of the LLP Rules,2009
In the matter of LLP Act, 2008 and of the following LLP’s
Chandigarh 22— &2—2022

No. ROC/HP/LLP/\SwjRule 37 (3)/Form-24/2022-Notice is hereby given under sub-Rule
(3) of Rule 37 of LLP Rules, 2009 that the names of the following Limited Liability
Partnerships have been struck off from the Register and the said Limited Liability
Partnerships stand dissolved: -

Sl.
NO. SRN LLPIN LLP NAME

1 M09218264 | AAG-3828 OFFROADING TECHNOLOGIES LLP

2 M20163796 | AAB-2546 JAIV-TECH LIFE SCIENCES LLP
3 M22200471 | AAH-7225 MYRAINFRA BUILDERS LLP
4 M22859912 | AAD-1580 DATASOFT IT KINGS LLP
5 M23500945 | AAK-2274 ATOZ MANAGEMENT CONSULTANTS LLP
6 M24489841 | AAQ-5913 CAMPYDINGLE ADVENTURE LLP
< s
(Shyam Sunder)

Registrar of Companies
Himachal Pradesh at Chandigarh

e



